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of India should not have exercised control 
over the utilisation of grant. It may be a grant 
but it is still money. This grant may have 
been utilised for some other purpose. 

SHRI MADHAVRAO SC1NDIA: Let me 
first correct the impression of the hon. 
Member. I do. net know if my hon. Minister 
of State used the word 'no other option. If he 
did, he obviously meant there may have been 
other options but this was an outright grant. 
We were not spending any money at all 
except the 5 million pounds that we were 
going to spend on some spares. Apart from 
that, we are not spending any money. I think, 
in that context, what the Minister meant when 
he used the words 'no option' was not that 
other alternatives were not available to us, but 
then the outflow would have been much later. 
As far as what the hon. Member asked about 
the alleged reckless use of the grant is 
concerned, there were two committees which 
went into this and did clear it on technical 
parameters and also the economic parameters 
Whatever the differentiation there was on the 
economic parameters of operation, that was 
compensated by the 10 million pounds that 
was given again as an outright grant against 
operational loss. Therefore, there were two 
Committees which had cleared this helicopter 
subsequently. 

 
Coal supply to power plants In Madhya 

Pradesh 

*3. SHRI SURESH PACHOURI: Will, the 
Minister of COAL be pleased to state: 

(a) whether it is a fact that the State of 
Madhya Pradesh is not be- 

 

"The foreign exchange cost of 
acquisition of 21 helicopters, spare engines, 
ground support equipment and engine test 
bed was 70 million pounds equivalent to 
Rs. 141.53 crores." 
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ing supplied the requisite quantity of coal for 
its power plants and for domestic and 
industrial consumption by the concerned coal 
mines; 

(b) if  so,  what   are  the    reasons 
therefor; and 

(c) what action Government propose to 
take to augment the coal supply to the State of 
Madhya Pradesh? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COAL (SHRI S. B. 
NYAMAGOUDAR): (a) to (c): A statement 
is laid on the Table of the House 

Statement 

(a)  and  (b) There has been some shortfall 
in supply of coal to indus- 

trial and domestic consumers because more 
coal had to be made available to higher 
priority core sectors like power, cement, steel 
and railways. As regards supply of coal 
during last four months, to six Thermal power 
stations located  in Madhya Pradesh, 
the details are given    in Annexure. 
(See below) 

(c) All out efforts are being made to 
increase supply of coal to core sector. As 
regards non-core sector, Ministry of Coal has 
issued instructions to coal companies to 
supply at least 50 per cent of the linked quan-
tity of coal to them by rail or by road. These 
measures are expected to augment supply of 
coal to all consumers including the consumers 
in the State of Madhya Pradesh 

Annexure 

SLC Linkage, Receipts consumption ana doing stock of coal at the Thermal Power Stations in 

Madhya Pradesh for the month oj April to July, 1991. 

(Fig. in '000 tonnes) 
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THE MINISTER OF STATE (IN-
DEPENDENT CHARGE) OF THE 
MINISTRY OF COAL (SHRI P. A. 
SANGMA).- Sir, as far as the availability of 
wagons is concerned, there is an overall 
shortage, in the whole of the country. It is not 
confined to the State of Madhya Pradesh only. 
We are trying to improve the availability. We 
are in constant touch with the Railways. 

In regard to the allotment, we do not allot 
it in terms of States. It is done only in terms 
of sectors like power, cement, steel and other 
consumers. Unfortunately, I do not have that 
figure with me. Al1 these figures have to be 
added up. I can furnish the information to the 
hon. Member later on. 

As far as the question of new projects for 
Madhya Pradesh is concerned, we are going 
to take up      about 
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41 he wprojects during the Eighth Five-Year 
Plan. We are going to take up 41 new projects 
with a capacity of 25-20 million tonnes and 
the investment will be approximately Rs. 
2,000 crores. 

 

SHRI P. A. SANGMA: Sir, there are 50 
stockyards existing all over the country out of 
which 4 are in Madhya Pradesh. We realise 
the need of opening new stockyards in order 
to make coal available to the   con- 

sumers—particularly domestic consumers. 
We have plans to open new stockyards but 
railways have expressed their difficulties of 
moving call to the stockyards. We are trying 
to negotiate with them. We are going to open 
about 20 new stockyards out of which 2 will 
be in Madhya Pradesh (Interruptions). I think 
within six months' time we should be able to 
finalise that. 

As far as power sector is concern-end, 
Madhya Pradesh has got      six thermal power 
stations. Out of these six  power  stations  the  
problem    is confined to    one    particular     
power house, which is Satpura power station.   
(Interruptions).    More      acute problem is in 
Satpura power station, the reason being that 
when this power station was sanctioned there 
was the  presumption  that there  will  be 
enough coal available in     that   area. But 
unfortunately, we find now that the 
availability of coal is not to the extent it is 
required for the power project.   The. 
requirement  is  4  million tonnes and at the 
moment    we are producing only 2.6 million 
tonnes. Therefore, there is need" to open new 
mines in the neighbouring places. We are at it. 
One project      at Chhatarpur has already    
been sanctioned. We. are going to sanction 
one more project at Tawa. So,        there will 
be two more projects,     one at Tawa and the 
other at Chhattarpur. 
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SHRI P. A. SANGMA: Sir, I have had an 
occasion to inform this hon. House earlier 
that the non-core sector was really facing 
shortage of coal because the policy of the 
Government was to meet 100 per cent 
requirement of the core sector. When I 
reviewed the whole situation it was found 
that it was not justified, the non-core sector 
was being denied the coal. Therefore, on 
18th of the last month we have taken a 
decision that 50 per cent of tha requirement 
of the noncore sector must be met 
immediately. The railways were very kind to 
provide us with the required number of 
wagons. Of course, the policy is to supply 
that coal either by rail or. by road. I am 
aware that 50 per cent is not enough, but I 
think that will help them to a great extent. In 
fact, there was a time when I was receiving, 
almost 50 to 100 letters and petitions every 
day but after having taken this decision of 
meeting, 50 per cent of the requirements of 
coal—I' am happy to inform the House—the 
number of complaints that I was receiving 
has been reduced to a great extent. I know it 
is not enough, but. we will try to improve 
our performance. 

 

 

SHRI P. A. SANGMA: Sir, I can assure 
the House that there is perfect understanding 
between the various Ministries, both at 
officers' level and Ministers' level. In fact, 
myself, the Railway Minister and the Steel 
Minister have been meeting quite reguiarly 
and we are trying, to coordinate our 
functioning; 

SHRI AJIT P. K. JOGI: Make it a formal 
plan so that the three or four Ministers should 
sit and coordinate 

SHRI P: A. SANGMA: We are meeting 
this week again and we will try to formalize 
it; make it a permanent affair. As far as the 
movement is concerned, I do agree with. the 
honourable Member that the coal that is being 
produced in Madhya Pradesh is not made 
available 100 per cent there. It is hot possible 
because we have to take the- national 
economy in totality, and, therefore, we have 
to move the coal of Madfaya 
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Pradesh to other States also. Our problem has 
been with the Singareni Collieries. Though it 
was supposed to meet the requirements of 
certain regions of the country, unfortunately, 
Singareni is not working properly and, 
therefore, in order to meet the requirements of 
the southern region, we have to divert quite a 
bit of the quantity of coal from Madhya 
Pradesh  to  the  southern  region. 

 

Have you taken any action against those 
who have defaulted in giving coal to those 
particular power prp-jects? Was it not their 
duty to inform the Ministry or Coal India that 
this was going to happen? This is my 
question. 

SHRI P. A. SANGMA: Sir, actually, we 
have information we monitor it on a day-to-
day basis. We have a monitoring system 
about the requirement of coal, availability of 
coal, despatches and stock position of every 
thermal plant and every steel plant every day. 
But we have problems of movement. Mishraji 
knows very well that in spite of the fact that 
coal is available, movement becomes difficult 
because of many reasons. As I said, we are 
now trying to coordinate our functioning, and 
we will coordinate it. 

 

SHRI P. A. SANGMA: Sir, I did not say 
that there is shortage . of coal. In fact, coal is 
available. As of today our stock position' is 
about 35 million tonnes. I am talking about 
the availability at the consumption point. The 
non-availability at the consumption point is 
not because coal is not available but because 
we have constraints of movement. That is the 
reason. 

Subsidy on    Cooking Gas 

*4.   SHRI  SOM PAL:† 

SHRI CHIMANBHAI MEHTA: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) what is the element of subsidy 
per cooking gas cylinder and what 
is the break up of inputs in gas 
cylinder; and 

(b) whether private enterprises or 
Municipalities (have offered to lay the 
pipeline for supplying cooking gas to 
Ahmedabad, Kalal and Mehasana; if so,   the  
details  thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS WITH ADDITIONAL 
CHARGE OF MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHNA KUMAR) : (a) Actual subsidy 
depends on various factors viz. costs of pro-
duction in different units, volume and prices 
of imported LPG, bottling costs, 
transportation costs etc. The average subsidy 
per cylinder during 1991-92 is estimated to . 
be about Rs. 60.00. 

(b) Yes, Sir. Gas has not been 
allocated for supply to these towns 
since enough gas is not availably. 

MR. CHAIRMAN: Question Hour 
is over.  

†The question was actually asked on the 
floor of the House by Shri Sompal. 


